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LoaNs TOR IRRIGATION AND POWER

PURPOSES

151. Surt P. C. BHANJ DEO: Will
the Minister for FINANCE be pleased
‘to state:

(a) the amount of loans granted
for the irrigation and power schemes
of State Governments from the Special
Development Fund set up from the
sale proceeds of American wheat loan
up to date;

(b) the balance in the Fund;

(c) the estimated recoveries during
1953-54 of irrigation and other loans
granted in the past; and

(d) the rate of interest on irrigation
Inang granted from this Fund?

Tee MINISTER FOR
(SR C. D. DESHMUKH) :
Rs. 25 crores.

FINANCE
(a) About

(b) About Rs. 45°5 crores.

(¢) No recoveries are due during
1953-54 on account of the principal
amount of leans advanced. Recoveries
during 1953-54¢ will be of only
interest.

(d) The rate of interest varies from
3% per cent. to 41 per cent. per annum
depending on the period of the loan
and the interest rates which prevail-
ed at the time the loans were sanc-
tioned.

DISPOSAL OF APPEALS BY THE BUREAU
Minrs

OF

152. SHRI R. G. AGARWALA: Will
the Minister for NATURAL RESOURCES
AND ScIENTIFIC RESEARCH be pleased
to state:

(a) how many cases of appeals were
received annually by the Bureau of
Mines under Section 57 of the Mineral
Concession Rules, 1949, from  differ-

ent Stateg from the year 1949 to 1952
statewise;

(b) how many cases of appeals have
been disposed of annually by the
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Bureau of Mines from the year 1949
to 1952; and

(c) how many cases have been dis-
missed by the Bureau of Mines and
how many cases have been decided in
favour of the appellants from the year
1949 to 1952, year by year?

Tae MINISTER ror EDUCATION
AND NATURAL RESOURCES aND
SCIENTIFIC RESEARCH (MAULANA
AsurL KarLam Azap): (a) to (o).
Appeals under Rule 57 of the Mineral
Concession Rules 1949 lie with the
Government of India in the Ministry
of Natural Resources and Scientific

Research and not the Indian Bureau
of Mines.

A statement giving the information
required is laid on the Table of the
Council. [See Appendix V, An-
nexure No. 88.]

MEETINGS OF THE TaxaTioN ENQUIRY
COMMITTEE

153. Ser1 M. VALIULLA: Will the
Minister for FINANCE be pleased to
state:

(a) how many meetings of the
Taxation Enquiry Committee of which
Dr. John Mathai is the Chairman have
been held so far and at which places
they have been held; and

(b) whether the Committee has sent
any proposalg to Government with re-

gard to the co-option of additional
members?

THe MINISTER ror FINANCE
(Surt C. D. DesHMUKH): (a) A
statement containing the informa-
tion is herewith laid on the Table of
the House.

STATEMENT
Dates No. of Venue
days
6th, 7th and 8th April,

1953 - . . . 3 Delhi.
7th, 8th and 9th May 1953 3 Bombay.
ist and 2nd June 1953. 2 Bombay,
8th and 9th July 1953. 2 Bombay.
6th and 7th August 1953 2 Bombay.

(b) No, Sir.



